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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Deihi the 29th Man . 2012

5.0. 1253(E}.—in exercise of the powers
conterred ’“'\- lause ‘}L}i Sub-se LL;UM-}OJIBS tio!
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of the Disaster B Management Aci, 2003 (53 ._a]_'
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005), the Charrperson of the National Disaster
Management Authority has nominated Shri Jyoti
Kumar Sinha. as Member of the said Authorty.
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